NATIONAL COMPANY LAW APPELLATE TRIBUNAL
27 & 31 Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.
Dated: 23™ January, 2023

NOTICE

Please take notice that the following matter listed in the Court-IV under the heading For
Orders. The next date is 14.02.2023.

S. No. Case No. Name of the parties Counsel for Counsel for

Appellants Respondents

1. Comp. App. (AT) | Arvind Garg
(Ins) No. 743 of Liquidator of Carnation Auto India Pvt.

Mukund Rawat-R1,
R2,R3,R7,R11,R13,

Arvind Garg

2020 Ltd. R14 & R16
Vs. Niharika Nagrath-R6
Jagdish Khattar & Ors. Antony R. Julian-R4,

R5 & R10
Satyendra Kr. Rai-R9

By order of Hon’ble Chairperson
-Sd/-

Registrar



